
PROCEEDINGS OF THE HIGH COURT OF JUDICATURE AT HYDERABAD
FOR THE STATE OF TELANGANA AND THE STATE OF ANDHRA PRADESH

SUB: SUMMER VACATION 2016 - Summer Vacation
permission for 14 days to all the Officers working in the
cadre of District and Sessions Judges in the State of
Telangana and the State of Andhra Pradesh -

GRANTED.

ORDER ROC.NO. 2676/2016-B.SP1., Dt. 30.04.2016.

The high Court is pleased to pass the following order:

All the District and Sessions Judges working in the State of Telangana
and the State of Andhra Pradesh are hereby accorded vacation permission for
fourteen (14) days during Summer Vacation, 2016 term wise in Column No.3
and also incharge arrangements mentioned in Column No.4 in the table below:

SL. NAME AND DESIGNATION I TERM U TERM OFFICER PLACED
NO. OF THE OFFICER INCHARGE OF THE

Sarvasri COURT
1 2 3 4

AD1LABAD DISTRICT

1. SMT. G. UDAYA GOWRI 17.05.2016 Chairman, Permanent
Pri. District and Sessions To Lok Adalat, Adilabad.
Judge, Acifiabad 30.05.20 16

2. SMT. SUNEETHA KUNCHALA. 02.05.2016 Judge, Family Court-
Chairman, Permanent Lok To cum-W Addi. District
Adalat, Adilabad. 15.05.2016 Judge, Adilabad.

3. SMT. ARUNA SARIKA, Chairman, Permanent17.05.2016Judge, Family Court-cum-IV
To Lok Adalat, Adilabad.

Addi. District and Sessions
30.05.2016Judge, Adilabad.

4. K. VENKATESWARLU; Chairman, Permanent17.05.2016III Add. District and Lok Adalat, Adilabad.ToSessions Judge, Adilabad at
30.05.2016Asifabad

ANANTAPTJRAM DISTRICT

5. A. HARI BARANADHA SARMA, 17.05.2016 UI AddL District and
Pri. District and Sessions To Sessions Judge (FTC),
Judge, Anantapuram 30.05.2016 Anantapuraxn

6. P. SUBRAHMANYA KUMAR, 17.05.2016 UI Add. District and
I Addi. District and Sessions To Sessions Judge (FTC).
Judge, Anantapuram 30.05.2016 Anantapuram

7. D. RAMULU, 02.05.20 16 I Addi. District and
II Addl. District and To Sessions Judge,
Sessions Judge, Hindupur. 15.05.20 16 Anantapuram

8. SMT. B. SUNITBA Pri. District and02.05.2016UI Addi. District and Sessions Judge,ToSessions Judge
15.05.2016 Anantapuram

Anantapuram.
9. K.VENKATA RAMANA REDDYP I Addi. District and02.05.2016VI Addi. District and Sessions Judge,ToSessions Judge (FTC),

15.05.2016 puui
Anantapur at Goofy.

10. SMT. K.V. MAUALAKSHMI, UI Addi. District and17.05.2016Chairman, Permanent Lok Sessions Judge (FTC),ToAdalat, Anantapuram.
30.05.2016



2

CUITTOOR DISTRICT

11. CR.K. DURGA RAO, Special Judge for trial

Pr1. District and Sessions 17.05.2016 of cases under SC’s &

Judge, Chittoor To STs (POA) Act, 1989-

30.05.2016 cum-1V Addi. District
Judge, Tlrupati

12. DR.S.S.S. JAYA RAJU, 17.05.2016 XI Addi. District and

II Addi. District and To Sessions Judge, Piler.

Sessions Judge,Madanapalle 30.05.2016

13. P.V. RAMBABU 17.05.2016 W Add. District and

ifi Addi. District and To Sessions Judge,

Sessions Judge, Tirupati. 30.05.2016 Tlrupati.

14. S. NAGARJUNA, ifi AddI. District and

Special Judge for trial of 02.05.2016 Sessions Judge,

cases under SC’s & ST’s To Tirupati.

(POA) Act, 1989-cum-IV 15.05.2016

• Acid. District Judge,Tirupati

15. B. SYAM SUNDER 17.05.2016 1V Addi. District and

Judge, Family Court-cum-V To Sessions Judge,

Addi. District Judge,Tirupati 30.05.2016 Tirupatl.

16. K. CHIDANANDA, 02.05.2016 IX Addi. District and

Vifi AdcU. District and To Sessions Judge,

Sessions Judge, Chlttoor 15.05.2016 Chittoor

17. G. KABARDBI, 17.05.2016 Vifi Acidi. District and

IX Addi. District and To Sessions Judge,

Sessions Judge, Chittoor 30.05.2016 Chlttoor

18. G. ADINARAYANA, 02.05.2016 II Addi. District and

Xl Addi. District and To Sessions Judge,

Sessions Judge, Piler. 15.05.2016 Madanapaile.

19. V. NAGESWAR RAO, 17.05.2016 Pri. District and

Chairman. Permanent Lok To Sessions Judge,

Adalat, Chittoor - 30.05.2016 Chittoor

EAST GODAVARL DISTRICT

20. MS. B.S. BgANUMATBI, 0205 2016
I Add. District and

Pri. District and Sessions To
Sessions Judge, East

Judge, East Godavari at 1505 2016
Godavari at

Rajahmundry. Rahmundry.

21. A.V. RAVINDRA BABU, 1705 2016
Judge, Family Court-

I Addi. District and Sessions T
cum- IX Addi. District

Judge, East Godavari at 30052016
Judge, East Godavari

RaJahmundry. at Rajahmundry.

22. SMT. J. SRILAKSHMI, 1705 2016
ChaIrman, LRAT-cum

ifi Addi. District and T
W Addi. District and

Sessions Judge, East 30 052016
SessIons Judge,

Godavarl at Kakinada. -. Kakianada.

23. SMT. B. GAYATHRI 0205 2016
ifi AdcU. District and

Chairman, LRAT-cuin-W T
Sessions Judge,

Addi. District Judge, 15052016
Kakinada, East

Kakianada. Godavarl District.

24. C. PURUSHOTIIAM KVMAR, V Addi. District and

Judge, Family Court-cum- 02.05.20 16 Sessions Judge,

IX Add. District Judge, East To

Godavari at Rajatimunciry. 15.05.2016

25. Y. PARASURAM 1705 2016 Jig Family Court

VAdcII. District and Sessions To
cum- IX Addl. District

Judge,
Judge, East Godavari at

IIJ .i1) Rajahmundry.

26. Y. GANAPATHI RAO, Chairman, LRAT-cum

VI Add. District and 1705 2016
lv Addi. District Judge,

Sessions Judge, Kaklnada. To
Kakinada.

30.05.2016
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27. N. MYADRJ,
1705 2016

Judge, Family Court-
Chairman, Permanent Lok

T cumlX Addi. District
Adalat, East Godavarl at

30052016
Judge, Rajabmundry.

Rahmundiy.

GUNTUR DISTRICT

28. S.M. RAFEE, 17.05.2016 II AddI. District and
Pri. District and Sessions To Sessions Judge,
Judge, Guntur. 30.05.2016 Guntur

29. G. GOPI CHAND, 17.05.2016 II Adcil. District and
I Addi. District and Sessions To Sessions Judge,
Judge, Guntur. 30.05.2016 Guntur

30. V. NAGESWARA RAO, 02.05.2016 ifi Addi. District and
II Addi. District and To Sessions Judge,
Sessions Judge, Guntur. 15.05.2016 Guntur

31. MOULANA JUNAID nM1D, 17.05.2016 II Add. District andifi Addi. District and To Sessions Judge,Sessions Judge, Guntur. 30.05.2016 Guntur
32. G. SRIN1VAS

0205 2016 111 Addi. District andSpecial Judge for Trial of
TO Sessions Judge,cases under SCs & STs

1505 2016 Guntur
(POA) Act-cum- iVAddi.
District Judge, Guntur.

33. C. LAKSHMINARAYANA,
02052016 Judge. Family CourtChairman, Industrial cum-X1l Addi. DistrictThbunal-cum-Preslding
1505 2016 and Sessions Judge,Officer, Labour Court, Guntur.

Guntur.
34. SMT. B. MANJARI

1705 2016 II Addi. District andJudge, Family Court-cum-
‘

Sessions Judge,XII AddL District and
3005 2016 Guntur

Sessions Judge, Guntur
35. K. JAYA

1705 2016 Special Judge for Thai of
XIII Addi. District and

To cases under SCs & STs
Sessions Judge Narsaraopet. 3005 2016

(POA) Actcuin IV Addi.
•

. District Judge. Guntur.
36. M. VENGAIAJI, Special Judge for Thai of

XI AdcIl. District and 17.0,.2016 cases under SCs & STs
Sessions Judge, Guntur at To (POA) Act-cuxn- lv Addl.
Tenali 30.05.2016 DistrIct Judge. Guntur

37. N. ANANDA RAO, Vacation permissionChairman, Permanent Lok application notAdalat, Guntur. received

IIYDERABAD DISTRICT
CITY CIVIL COURT

38. N. BALAYOGI, - 17.05.2016 ifi Addi. Chief Judge,Chief Judge, To City Civil Court,City Civil Court, Hyderabad. 30.05.2016 Hyderabad.
39. D. VISHNU PRASADA REDDY, 17.05.2016 Judge, Family Court,I Addi. Chief Judge, City To Secunderabad.Civil Court, Secunderabad. 30.05.2016
40. P.V. RAMANA RAYULU 02052016 I Add. Spi. Judge for SPE

II Addi. Chief Judge, City To & ACB Cases-CUflkV
Civil Court, Hyderabad 1 Addi. Chief Judge, City

‘“ Civil Court, Hyderabad.
41. K. SANGAREDDY 02.05.2016 IXAddI. Chief Judge,ifi Addi. Chief Judge, City To City Civil Court,Civil Court, Hyderabad 15.05.2016 Hyderabad.
42. N. VICTOR IMMANUEL Judge. Family CourtAdd. Special Judge for SPE 17.05.2016 cum- Addi. Chief& ACB Cases-cum-V Add. To Judge, City Civil Court,Chief Judge, City Civil 30.05.2016 Secunderabad.Court, Hyderabad.
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43. SMT. CH. SANTHA KUMARI 02.05.2016 -
XXIV Addi. Chief

Judge, Family Court-cum- To Judge,

Add. Chief Judge, City Civil 15.05.2016 CIty Civil Court,

Court, Hyderabad. Hyderabad.

44. SMT. G. RADH RMil, 02.05.20 16 XXVII Addi. Chief

Judge, Family Court-cum- To Judge, City Civil Court,

Add. Chief Judge, City CIvil 15.05.2016 Secunderabad.

Court, Secunderabad.

45. C. VENKATESH, 17.05.2016 ifi Add. Chief Judge,

IXAddi. Chief Judge, City To City Civil Court,

____
Civil Court. 1yderabad. 30.05.2016 Hyderabad.

46. M. LAXMAN 17.05.2016 ifi Addi. Chief Judge,

X Addi. Chief Judge, City To City Civil Court,

Civil Court, Hyderabad 30.05.2016 Hyderabad.

47. SMT. G.V.N.BHARATBA 1705 2016
III Addi. Chief Judge,

T
City Civil Court,

XI Addi. Chief Judge, City 30052016
Hyderabad.

Civil Court, Hyderabad.

48. SMT. K. SAILAJA, 17.05.20 16 Judge, Family Court,

XII Addi. Chief Judge, City To Secunderabad

Civil Court, Secunderabad. 30.05.2016

49. V. SRINWAS 1705 2016
Judge, Family Court,

XXVII Addi. Chief Judge, Secunderabad

City Civil Court, 30052016
Secunderabad.

50. N. JAYARAJ, 17.05.2016 ifi Addi. Chief Judge,

XXIV Addi. Chief Judge, City To City Civil Court,

Civil Court, Hyderabad. 30.05.2016 Hyderabad.

51. P. KASI VISWESWARA RAO 17.05.2016 ifi Addi. Chief Judge,

XXV Addi. Chief Judge, City To City Civil Court,

Civil Court. Hyclerabad. 30.05.2016 Hyderabad.

52. K.B. GANGEYUDU, 1705 2016
ifi Addi. Chief Judge,

XIII Addi. Chief Judge (Fast To
City Civil Court,

Track Court), City Civil 3005 2016
Hyderabad.

Court, Hyderabad.

53. SMT. G. BHUVA1ESWARI ifi Addi. Chief Judge,

R.AJU, 1705 2016
CIty Civil Court,

XIV Addl. Chief Judge (Fast
Hyderabad.

Track Court). City Civil 3005 2016
Court, Hyderabad.

t kLYLJERABAD

METROPOlITAN SESSIONS JUDGES

54. SMT. T. RAJANI, IV Add. Metropolitan

Metropolitan Sessions 1705 2016
Sessions Judge,

Judge, Hyderabad T
Hyderabad-cum-XVIII

30052016
Addi. Chief Judge, City
Civil Court,
Hyderabad.

55. D. TIRUMALA RAO, Special Judge for Thai

I Addi. Metropolitan 17.05.2016 of Offences under the

Sessions Judge-cum-XV To SCs & STs (Prevention

Addi. Chief Judge, City Civil 30.05.2016 of Atrocities) Act-cum

Court, Hyderabad VI Add. Metropolitan
Sessions Judge,
Secunderabad.

56. S. RADHA KRISHNA MURTHY, Addi. Sessions Judge

II Addi. Metropolitan for trial of Communal

Sessions Judge-cum-XVI 17.05.2016 Offence-cum-Vil Addi.

Add. Chief Judge, City Civil To M.S.J., Hyderabad

Court, Hyderabad. 30.05.2016 cum-XXI Add. Chief
Judge, City Civil Court,
Hyderabad.
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57. K. RAJ KUMAR, ifi Add. Special Judge
Spi. Judge for trial of

1705 2016 for C.B.I. Cases,
Offences under Essential

To Hyderabad.
Commodities Act-cum-Ill

3005 2016Addi. Metropolitan Sessions
Judge, Hyderabad

58. K. RAVINDER REDDY Spi. Judge for trial of
1V Addi. Metropolitan

0205 2016 Offences under
Sessions Judge. Hyderabad- Essential Commodities
cum-XVffl Add). Chief

1505 2016 Act-cum-ifi Add).Judge, City Civil Court, ‘ Metropolitan Sessions
Hyderabad. Judge, Hyderabad

59. G. SREENWASULU Spi. Judge for
Special Judge for Trial of Economic Offences
Offences under the SCs & 02.05.2016 cum-Vffl Add).STs (Prevention of Atrocities) To Metropolitan SessionsAct-cum- VI Add). 15.05.2016 Judge-cum-XXII Add).Metropolitan Sessions Chief Judge, City CivilJudge, Secunderabad. Court, Hyderabad.

60. B. SAl KALYAN CIIAKRA- U Add. MetropolitanVARTHI, Sessions Judge-cumAdd). Sessions Judge for
0205 2016 XVI Add). Chief Judge,trial of Communal Offence-

‘
City Civil Court,cum-Vil Add). M.S.J.,

1505 2016 Hyderabad.
Hyderabad-cum-XXI Add).
Chief Judge, City Civil
Court, Hyderabad.

61. SMT. S. PRAVEENA, ifi Add). Special JudgeSpi. Judge for Economic for C.B.I. Cases,Offences-cum-Vifi Add). 17.05.2016 Hyderabad.
Metropolitan Sessions To
Judge-cum-XXII Add). Chief 30.05.2016
Judge, City Civil Court,
Hyderabad.

62. G. SARDAR MORAN RAG. Spi. Judge forAdd). Metropolitan Sessions Economic OffencesCourt for trial of Jubilee 02.05.2016 cum-VllI Add).Hills Car Bomb Blast Case- To Metropolitan Sessionscum-Addl. Family Court- 15.05.2016 Judge-cum-XXII Add).cum-IX Add). Metropolitan Chief Judge, City CivilSessions Judge, Hyderabad. Court, Hyderabad.

HXDERABAD
crrr SMALL CAUSES COURT

63. MS. J. UMA DEVIII . 17.05.2016 Add). Chief Judge, CityChief Judge, City Small To Small Causes Court,Causes Court, Hyderabad. 30.05.2016 Hyderabad.
64. D. SHAAM MORAN RAO,

0205 2016 Chief Judge, City SmallAdd). Chief Judge, City
To Causes Court,Small Causes Court,

1505 2016 Hyderabad
Hyderabad.

kIYDERABAD
TRIBUNALS, LABOUR COURTS AND CBI COURTS

65. T. MALIDRAR,
1705 2016 Judge, Family CourtChairman,

T cum-Addl. ChiefIndustrial Tribunal-I,
30 O5O16 Judge, City Civil Court,Hyderabaci.

‘ Hyderabad.
66. V. SEETEARAMA AVADHANI, Judge, Family CourtChairman, Telangana Value cum-Addl. ChiefAdded (VAT) Appellate 17.0.2016

Judge, City Civil Court,Tribunal, Hyderabad.
30.05.2016 Hyderabad.



CD
CD

—
—

C
e

e’e
q

t
e

—
0

.

-
.

Coa.)CI)

CD
CD

—
—

e
0

C4e
q

l0
0

—



7

82. G. VENKATA KRISRNAIAU, The Special Judge for
Chairman, Industrial 17.05.2016 SPE & ACB Cases,
Tribunal-cum-Presiding To Karimnagar.
officer, Labour Court, 30.05.20 16
Godavarikhani.

83. P. BHASKAR RAO,
0205 2016 ‘ Add. District and

Special Judge for trial of
TO Sessions Judge,

Anti Corruption Bureau
1505 2016 gt

Cases, Kariinnagar.

KHAMMAM DISTRICT

84. CR. VIJAYA MORAN 17.05.20 16 V Addi. District and
Pr!. District and Sessions To Sessions Judge,
Judge, Khanimam. 30.05.20 16 Kothagudem,

85. DR. V. RADHA KRISHNA
17.05.2016 VAcicil. District and

I Add. District and Sessions g,
30.05.2016 KothagudemJudge, Khammam.

86. M.V. BHASKAR RAO,
VAddi. District and 02.05.2016 I Add. District and
Sessions Judge, To Sessions Judge,
Kothagudem, Khainmam 15.05.2016 Khammarn.
District.

KRISHNA DISTRICT

87. B. RAVINDRA BABU, 02.05.2016 I Addi. District and
Pri. District and Sessions To Sessions Judge,
Judge, Krishna at 15.05.2016 KrIshna atMachilipatnam. Machilipatnam

88. M. RAMA KRISHNA,
1705 2016 X Addi. District and

I Addi. District and Sessions
To Sessions Judge.

Judge, Machilipatnam.
3005 2016

Krishna at
. •

Machllipatnam
89. SMT. G. SWARNALATIIA, VI Addi. District and

Special Judge for Trial of 02.05.2016 Sessions Judge,
cases under SCs & STs To Krishna at
(POA) Act-cum- XAddl. 15.05.2016 Machilipatnam.
District Judge, Machifipatharn

90. R.
0205 2016 ifi AcIdi. District and

MSJ-cum-ll Addi. District Sessions Judge,
and Sessions Judge,

15.05.2016 Vijayawada.
Vijayawada.

91. A. GIRIDHAR, II Addl. District and
Special Judge for SPE and 17.05.2016 Sessions Judge,
ACB Cases-cum-ifi Addl. To Vljayawada
District Judge-cum-AddI. 30.05.2016
MSJ, Vijayawada.

92. G. DURGAJAR,
0205 2016 ifi Addi. District and

Judge, Family Court-cum-IV
‘ To Sessions Judge,Addi. District and Sessions

1505 2016 Vijayawada.
Judge, Vijayawada.

93. SMT. G.ANIJPAMA Ut Add. District and
CHAKRAVARTHI, 02.05.2016 SessIons Judge,Judge, Mahila Court-cum-V To ViJayawada.
Addi. District and Sessions 15.05.2016
Judge, Vijayawada.

94. M. SRIKANTHA. CHARY, 17.05.2016 XII Addi. District and
XIV Addl. District and To Sessions Judge,
Sessions Judge, Vljayawada. 30.05.2016 Vayawada.

95. V. SRIRAMA CHANDRA
1705 2016 Vifi Addl. District and

MURTHY,
To Sessions Judge,

Chairman, Co-operative
3005 2016 Vijayawada.

Tribunal, Vijayawada.
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96. G. VALLABIIA NAIDU, 1705 2016
XV Addi. District and

XI Addi. District and Sessions Judge,

Sessions Judge, Gudiwada, 3005 2016
Nuzvid

Krishna District.

97. T. MALLIKARJUNA RAOI, 1705 2016
X Addi. District and

VI Addi. District and T
Sessions Judge,

Sessions Judge, 30052016
KrIshna at

Machpatnam Machllipatnam

98. CHINNAM SETTY RAJU 1705 2016
X Addi. District and

IX Addi. District and To
Sessions Judge,

Sessions Judge (FTC), 3005 2016
Krishna at

Machilipatriam. ‘ Machflipatnam

99. ERUGULA. BEIMA RAO, 17.05.20 16 VIII Add. District and

VII Addi. District and To Sessions Judge,

Sessions Judge, Vijayawada. 30.05.2016 Vijayawada.

100. KUM. C. YAMINI, 02.05.2016 VII Addi. District and

VIII Addi. District and To Sessions Judge,

Sessions Judge, Vijayawada. 15.05.2016 vijayawada

101. N. RAMESH BABU, 02.05.2016 XIII Addi. District and

XII Addi. District and To Sessions Judge,

Sessions Juge, Vijayawada. 15.05.2016 ViJayawada.

102. P. MUR.ALIMOIIAN REDDY, 1705 2016
XII Addi. District and

XIII Addi. District and Sessions Judge,

Sessions Judge (FTC), 3005 2016
Vijayawada.

ViJyda.

103. S. VENKATESWARA PRASAD, 02.05.2016 XI Addi. District and

XV Addi. District and To Sessions Judge,

Sessions Judge, Nuzvid. 15.05.2016 Gudiwada.

104. G. RAMA. KRISHNA., 17.05.2016 VIII Add. District and

XVI Addi. District and To Sessions Judge,

Sessions Judge, Nandlgama. 30.05.2016 Vljayawada.

KURNOOL DISTRICT

105. SMT. C. SUMALATHA 0205 2016
Special Judge for trial of

Pri. District and Sessions
‘ T

cases under SC’s & STs

Judge, Kurnool. 5 5 1
(POA) Act-cum-VI Addi.

1 .0 .20 6 DIstrict Judge, KurnOol.

106. SMT. S. PREMAVATHI, Special Judge for trial of

I Addl. District and Sessions
02.0.2016 cases under SC’s & STs

Judge, Kumool.
To (POA) Actcum-VI Addi.

15.05.2016 District Judge, Kurnool.

107. SMT. M.G.PR1YADARSHINI, 17.05.2016 V Addi. District and

III Addi. District and To Sessions Judge,

Sessions Judge, Nandyal. 30.05.2016 Nandyal,

108. T. RAGHURAM, 17.05.2016 I Add]. District and

Judge, Family Court-cum-1V To Sessions Judge,

Add]. District Judge, Kumool. 30.05.2016 Kurnool.

109. V. VENKATA SESIIU BABU, I Add]. District and

• Special Judge for trial of 1705 2016
Sessions Judge,

cases under SCs & STs T
Kurnool.

(POA) Act, 1989-cum-VI 30052016
Add]. District and Sessions
4ge, Kurnool. -

110. K. SUDHAKAR, 1705 2016
I Add]. District and

Special Judge for SPE and To
Sessions Judge,

ACB Cases-cum-Addl. 3005 2016
Kumool.

District Judge, Kurnool.

111. G. MOHAN KUMAR, 02.05.2016 III Add]. District Judge,

V Add]. District and To Nandyal.

Sessions Judge, Nandyal. 15.05.2016
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MAHABT.]BNAGAR DISTRICT

112. B. S1VANAQI REDDY, 02.05.2016 I Addi. District and
Pri. District and Sessions TO Sessions Judge,
Judge, Mahabubnagar 15.05.2016 Mahabubnagar

113. CH.K. BEUPATHI, 17.05.2016 Judge, Family Court
I Addi. District and Sessions TO cum- VIII Addl. District
Judge, Mahabubnagar. 30.05.2016 Judge, Mahabubnagar.

114. P. PRABUAKAR, Judge, Family Court-
Special Judge for trial of

17.05.2016 cum- Vifi Addl. District
cases under SCs & STs and Sessions Judge,
(POA) Act-cum-Vil Addi. T0

Mahabubnagar.30.05.2016District Judge,
Mahabubnagar.

115. SMT. KOKA RADHA DEVI, Special Judge for trial
Judge, Family Court-cum- 02.05.2016 of cases under SCs &
VIII Add!. District Judge, TO STs (POA) Act-cum-Vil
Mahabubnagar. 15.05.2016 Addl. District Judge,

Mahabubngar.
116. A. SRIN1VASA KIJMAR, Special Judge for trial

IX Add!. District and 02.05.2016 of cases under SCs &Sessions Judge, TO STs (POA) Act-cum-VIIWanaparthy. 15.05.2016 Add!. District Judge,
Mahabubnagar.

MED.AK DISTRICT

117. M.V. RAMANA NAIDU, V Add!. District and17.05.2016Pr!. District and Sessions Sessions Judge, MedakTOJudge, Medak at
30.05.20 16 at Sangareddy.

Sangareddy.
118. SMT. A. BRARATHI, V Add!. District and17.05.2016I Addi. District and Sessions

TO Sessions Judge, MedakJudge, Medak at
30.05.2016 at Sangareddy.

Sangareddy.
119. SMT. G. RAJANI, I Add!. District andSpecial Judge for Trial of

02.05.2016 Sessions Judge, Medakcases under SCs & STs
TO at Sangareddy.

(POA) Act-cum- V Add!.
15.05.2016District Judge, Medak at

Sangareddy.
120. M. SANTRA RAJU, V Add!. District and17.05.2016Judge, Family Court-cum-

TO Sessions Judge, MedakVII Add!. District Judge,
30.05.2016 at Sangareddy.

Medak at Sangareddy.
121. SMT. B. PRATflTMA, 02.05.2016 VIII Add!. District andVI Add!. District and TO Sessions Judge,Sessions Judge, Siddipet. 15.05.2016 Medak.
122. N. RAJ KUMAR, VI Add!. District and17.05.2016VIII Add!. District and Sessions Judge,TOSessions Judge, Medak.

30.05.2016 Siddipet.

NALGONDA DISTRICT

123. MANTRI RAMAKRJSHNA Judge, Family Court,02.05.2016SUNITHA,
To Nalgonda

I Add!. District and Sessions
15.05.2016Judge, Nalgonda.

124. SHAIK RAZAK-UZ-ZAMA, I Add!. District andChairman, LRAT- cum- II Sessions Judge,17.05.2016Add!. District and Sessions Nalgonda.ToJudge. Suryapet, Nalgonda
30.05.2016District.
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125. MS. C.P. VINDBESWARI, -

Judge, Family Court,

Special Judge for trial of 0205 2016
Nalgonda.

cases under SCs and STs
(POA), Act, 1989-cum-VII 15052016
Addi. District and Sessions

Nalgonda.

126. SMT. PREMA. RAJESWARE, Special Judge for trial of

Judge, Family Court-cum-VI 17.05.2016 cases under SCs ad

Addi. District and Sessions To STs (POA), Act, 1989-

Judge, Nalgonda. 30.05.2016 cum-Vil Addi. District
Judge, Nalgonda.

127. K. AJITRA S1I4TTA. RAO, Special Judge for trial

VIII Addi. District and 1705 2016
of cases under SCs

Sessions Judge, TO
and STs (POA), Act,

Mlryalaguda. 3005 2016
1989-cum-VIl Addi.
District and Sessions
Judge, Nalgonda.

NELLORE DISTRICT

128. SMT. K. SYAMALA DEVI, 17.05.2016 SpI. Judge for SPE & ACB

I Addi. District and Sessions TO Cases-cum-il Addi.

çgeIIore. --

30.05.2016 DistrIct Judge, Nellore.

129. S•V 0205 2016
I Addi. District and

Spi. Judge for SPE & ACB ‘
Sessions Judge,

Cases-cum-il Addl. District 1505 2016
Nellore

and Sessions Judge, Neilore. ‘

130. M. KRISHNAPPA, P1 Addi. District and

Special Judge for trial of 1705 2016
Sessions Judge,

Offences under the SCs and T
Nellore.

5Th (POA) Act, 1989-Cum-V 3005 2016
Addi. District Judge,
Nellore.

131. B.R. MADHUSUDHAN RAO, 0205 2016
VII Addi. District and

Judge, Family Court-cum-VI
‘

Sessions Judge, Gudur

Addi. District and Sessions 1505 2016
e,Nellore.

132. B. PAPI REDDY, Special Judge for trial

III Addi. District and 02.05.2016 of Offences under the

Sessions Judge, Nellore. To SCs and STs (POA) Act,

15.05.2016 1989-Cum-V Addi.
District Judge, Nellore.

133. CR. RAMA.CHA.NDRA Special Judge for trial

MURTIIY, 02.05.2016 of Offences under the

IV Addi. District and To SCs and STs (POA) Act,

Sessions Judge, Nellore. 15.05.2016 1989-Cum-V Addi.
District Judge, Nellore.

134. P. GURAPPA, 17.05.2016 Judge, Family Court-

VII Addi. District and To cum-VI Addi. District

Sessions JudgçGudur. - 30.05.2016 Judge, Nellore.

NIZAMABAD DISTRICT

135. G. KANAKA SUNDAR, 02.05.2016 I Addl. District and

fri. District and Sessions To Sessions Judge,

Ju4gçNizamabad. 15.05.20 16 Nlzamabad

136. K. RAVINDRA SINGE, 17.05.20 16 Pri. District and

I Addi. District and Sessions To Sessions Judge,

Judge, Nlzamabad. 30.05.2016 Nlzamabad

137. SMT. E. TIRUMALA DEVI, Judge, Family Court-

Special Judge for trial of 0205 2016
cum-Addi. District and

cases under SCs & STs To
Sessions Judge,

IPOA) Act-cum-Vifi Addi. 1505 2016
Nizamabad.

District Judge, Nizamabad.
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138. P. UDAY KUMAR Special Judge for trial
Judge, Family Court, 17.05.2016 of cases under SCs &
Nizamabad. To STs (POA) Act-cuin-Vifi

30.05.2016 .Addl. District Judge,
Nizamabad.

139. S. GOVERDHAN REDDY, Special Judge for trial
VII Addi. District and

1705 2016 of cases under SCs &
Sessions Judge, Nizamabad

‘ ‘

STs (FOAl Act-cum-Vifi
at Bodhan.

05 2016 Addi. District and
‘

‘ Sessions Judge,
Nlzamabad.

DiS

140. K.V.VIJAYAKUMAR,
17052016Pri. District and Sessions ‘ ‘ I Addi. District and

Judge, Prakasam at Ongole.
30.05.2016 Sessions Judge,

Ongole
141. SRAIK MORD. ISMAIL, Judge, Family Court

I Addi. District and Sessions 02.05.2016 cum-Vifi Addl. DistrictJudge, Prakasam at Ongole. To Judge, Prakasam at
15.05.2016 Ongole.

142. R.J. VISWANADHAM,
0205 2016 Ju, Family Court-Special Judge for Trial of

TO cum-Vifi Add. Districtcases under SCs & STS
1505 2016 JIge, Prakasam at(POA) Act-cum-VII Addi. ‘ Ongole.

District Judge, Ong9le.
143. V. MORAN KUMAR, Special Judge for Trial of

Judge, Family Court-cum- 17.05.2016
cases under SCs & STs

Vifi AciclI. District Judge, To WOA) Act-cum-Vil Addi.
Prakasam at ongole. 30.05.2016 DIstrict Judge, Ongole.

144. SMT. R. SRIDEVI, Special Judge for Trial ofVI Addi. District and 17.05.2016 cases under SCs & STs
Sessions Judge, Prakasarn To (POA) Act-cum-VII Addi.
at Markapur. 30.05.2016

- District Judge, Ongole.
145. B.B. NAGENDRA RAO,

0205 2016 Pri. District andChairman, Permanent, Lok
‘ To Sessions Judge,Adalat, Prakasam at Ongole.

15.05.2016 Ongole.

RANGAREDDY DISTRICT

146. P. WNJENDER
1 5 Ch5innali, LRAT-cumPri. District and Sessions

T II Add. District andJudge, Rangareddy District.
30052016 Sessions Judge, R.R.

‘

‘ District.
147. M. GANDm,

0205 2016 XIII Addi. District andChairman, LRAT-cum-II
‘

Sessions Judge, R.R.Addi. District and Sessions
1505 2016 District.

Judge. Rangareddy District. ‘

148. K. SRINWASA RAO, Chairman, LRAT-cumSpecial Judge for trial of II Addi. District andcases under SCs and STs 17.05.2016 Sessions Judge, R.R.(POA) Act, 1989-cum-VU To District.
AddI. District Judge, 30.05.2016
Rangareddy District at
L.B.Nagar.

149. D. HEMANTE KUMAR, 02.05.2016 W Addl. District andifi Additional District and To Sessions Judge, L.B.Sessions Judge, RR District. 15.05.2016 Nagar, R.R District.
150. V. NIRANJAN RAO, III Addi. District andW Additional District and 17.05.2016 Sessions Judge, L.B.Sessions Judge, Rangareddy To Nagar. R.R District.DIstrict. 30.05.2016
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164. N. NARASINGA RAOI Spi. Judge for trial of02.05.2016Metropolitan Sessions Cases under SC’s &ToJudge-cum-I Addi. District
15.05.2016 STs (POA) Act,Judge, Visakhpatnam. Visakhapatnam.

165. U. SATYA RAO, Spi. Judge for trial of02.05.2016II Addi. District & Sessions Cases under SC’s &ToJudge, Visakhpatnam.
15.05.2016 STs (POA) Act,

Visakhapatnam.
166. K. SVRYA RAO, II Addl. District and

III Addi. District and 17.05.2016 Sessions Judge,
Sessions Judge-cum.-Special To Visakhapatnam.
Judge for SPE & ACB Cases, 30.05.2016
Visakhapatnam.

167. G. GOPI, Judge, Family Court02.05.2016IV Addi. District and cum-V Add. DistrictToSessions Judge,
15.05.2016 Judge,

Visakhapatnam. Visakhapatnam.
168. A. PARDHA SARADHI, II Addi. District and17.05.2016Judge, Family Court,-cum-V

To Sessions Judge,
Addi. District and Sessions

30.05.2016
Visakhapatnain.

Judge, Visakhapatnam.
169. T. VENUGOPALA RAO, 17.05.2016 1V Addi. District and

Judge, Addi. Family Court, To Sessions Judge,
Visakhapatnam. 30.05.2016 Visakhapatnam.

170. SMT. P. ANNAPURNA, Metropolitan Sessions17.05.2016Chairman, Permanent Lok Judge-cum-I Add.ToAdalat, Visakhapatnam. District Judge,30.05.2016
Visalthpatnam.

171. A. VARAPRASAD RAO, VU Addi. District and17.05.2016Judge, Mahila Court-cum-VI
To Sessions Judge,

Addi. District and Sessions
30.05.2016

Visakhapatnam.
Judge, Vlsakhapatnam.

172. SMT. A. GAYATHRI DEW, Spi. Judge for SPE &
Chairman, Industrial 02.05.2016 ACB Cases-cum-ifi
Tribunal-cum-Presiding To Addi. District Judge,
Officer, Labour Court, 15.05.2016 Visakhapatnam.
Visakhapatnam.

173. SMT. G. SUNITHA, 17.05.2016 II Addi. Spi. Judge for
I Addi. Special Judge for CBI To C.B.I. Cases,
Cases, Visakhapatnam. 30.05.2016 Visakhapatnam.

174. K. S1VA RAMA KRISHNA, 02.05.20 16 I Addi. Spi. Judge for
II Addi. Special Judge for To C.B.I. Cases,
CBI Cases, Visakhapatnam. 15.05.2016 Visakhapatnam.

175. SMT. P. V. JYOTHIRMAI, I Addl. District and17.05.2016Chairman, Andhra Pradesh
To Sessions Judge,

Value Added Tax Appellate
30.05.2016

Visakhapatnam.
Tribunal, Visakhapatnam.

176. K. NAGESWARA RAO, VII Addi. District and
Special Judge for Trial of 17.05.2016 SessIons Judge, (FTC),cases under SCs & STs (POA) To Visakhapatnam.
Act-cum-XI Addi. District 30.05.20 16
Judge, Visakhapatnam

177. CH. KISHORE KUMAR, Judge, Addi. Family02.05.2016XII Addi. District and Court, Visakhapatnam.ToSessions Judge,
15.05.2016Visakhapatnam.

178. SMT. S. SARADNA DEW, 02.05.2016 Chairman, Permanent
(Adhoc DJ) Lok Adalat,ToVII Addi. District and Sessions
Judge (FTC), Visakhapatham. 15.05.2016 Vlsakhapatnam.

179. CH. BALAGANGADHARA W Add. District and
TILAK ROY, 17.05.2016 Sessions Judge,
X Add. District and To Visakhapatnam.
Sessions Judge, Anakapalle, 30.05.2016
Visakahapatnani District.
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194. Y. LAKSHMANA RAO,
1705 2016

II Addi. District and
I Addi. District and Sessions

TO Sessions Judge, Eluru.
Judge, West Godavari at

3005 2016Eluru.
195. SMT. K. SAl RAMA DEW,

0205 2016 I AddI. District and
Chairman, LRAT-cum -II

T Sessions Judge, Eluru.
Addi. District Judge, West

15052016Godavarl at Eluru.
196. SMT. C. RAMA. DEW, II Addi. District and

Judge, Family Court-cum-Vll 17.05.2016 Sessions Judge, Eluru.
Addi. District Judge, Eluru. To

30.05.2016

197. SMT. S. SREE DEW,
0205 2016 I Addi. District and

Special Judge for SCs & STs
To Sessions Judge, Eluru.

(POA) Act—cum-Vffl Addl.
1505 2016District Judge, Eluru.

198. Y.V.S.B.G.PARDHA SARADHI 02.05.2016 1V Add). District and
IX Addi. District and To Sessions Judge,
Sessions Judge, Kovvur. 15.05.2016 Tanuku

199. K. KRISHNA MURTHY, 17.05.2016 X Add). District and
ifi Add). District & Sessions To Sessions Judge,
Judge, Bhimavaram. 30.05.2016 Narsapur

200. G. GOVINDA KESAVA RAO, 17.05.2016 X Add). District and
lv Add). District and To Sessions Judge,
Sessions Judge. Tanuku. 30.05.2016 Narsapur

201. P. KALYAN RAO, 02.05.2016 ifi Add). District and
X Add). District and To Sessions Judge.
Sessions Judge, Narsapur. 15.05.2016 Bhimavaram.

F1 -
&P JUDIcIaL ACAI)EMY SEP(IPBAç

202. SMT P. SREE SUDHA,
0205 2016 Senior Faculty Member

Director,
To -II, A.P. Judicial

Andhra Pradesh Judicial
1505 2016 Academy,

Academy, Secunderabad ‘ Secunderabad
203. G.V. SUBRAUMANYAM, Senior Faculty Member

Senior Faculty 02.05.2016
- II, A.P. Judicial

Member - I. To Academy,
Andhra Pradesh Judicial 15.05.2016 Secunderabad
Academy, Secunderabad.

204. A.V.PARTIIASARATRI, Director,
Senior Faculty 17.05.2016 Andhra Pradesh
Member -II, To Judicial Academy,
Ancthra Pradesh Judicial 30.05.2016 Secunderabad
Academy, Secunderabad.

NOTE: 1. The orders are placed in the High Court’s Web Site http://hc.tap.nic.in. The
downloaded copy from the website is valid for avsalling slimmer vacation
permission.

2. Mi Prl. District and Sessions Judges are requested to download the said
Proceedings from the High Court Website and communicate among the officers
working In their Unit.

3. The Slimmer Vacation Permission granted to the above officers shall not be
altered under any circumstances.

REGISTRAR (VIGILANCE)
To

1. The officers concerned.
2. The Chief Judge, City Civil Court. Hyderabad.
3. The Chief Judge, City Small Causes Court, Hyderabad.
4. The Metropolitan Sessions Judge, Hyderabad.
5. The Director, Andhra Pradesh Judicial Academy, Secunderabad.



16

6. TUE DISTRICT AND SESSIONS JUDGES:

Adilabad, Anantapur, Chittoor, Kadapa, East Godavarl at Rajahmundry, Guntur,

Kariinnagar, Khamrnam, Krishna at Machilipatnam, Kurnool, Mahabubnagar, Medak at

Sangareddy, Nalgonda, Nellore,Nizainabad, Prakasam at Ongole, Rangareddy, Srlkakulam,

Vlsakhapatnam, Vizianagaram, Warangal and West Godavarl at Eluru.

7. The Labour Courts - I, II and ilL Hyderabad.

8. The Chairman, Co-operative Tribunal, Hyderabad.

9. The Chairman, Industrial Tribunal-cum-Presiding Officers of Labour Courts, Anantapur,

Guntur, Godavarikhanl, Karlrnnagar District, Vlsakhapatnam and Warangal.

10. The Chairman, Sales Vat and Tax Appellate Tribunal, Hyderabad.

11. The Chairman, .Andhra Pradesh Value Added Tax Appellate Tribunal, Viskhapatnam.

12. The Presiding Officer, State Transport Appellate Tribunal, Hyderabad.

13. The Chairman, Tribunal for Disciplinary Proceedings, Hyderabad

14. Thell & ifi Member, Tribunal for Disciplinary Proceedings, Hyderabad.

15. The Presiding Officer, A.P. Wakf Tribunal, Hyderabad.

16. The Central Project Coordinator, High Court of Judicature at Hyderabad

(With a request to direct the concerned to place the proceedings in the High Court’s

Website under general information)

+Spare.


